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From, 
Chief Environmental Officer, 
Uttar Pradesh Pollution Control Board, 

Lucknow. 

To, 
The Registrar General, 

Principal Banch, 
Hon'ble National Green Tribunal, 
Copernicus Marg, New Delhi. 

Sub: Regarding Joint Inspection repcrt in compliance of order dated 17.05.2022 in 0.A. 

no. 343/2022 Shani Pratap Singh V/s State ofU.P. 

Sir, 
In compliance of the direction passed by Hon'ble National Green Tribunal dated 17.05.2022 

on matter mentioned above, the Joint Inspection report is hereby attached with a request to put 

up before Hon'ble National Green Tribunal for kind perusal. 

Enclosure: As above. 
Your's Sincerely 

(Dr. Ram Karan) 
Chief Environmental Officer, Circle-5 

Copy to: 

1. District Magistrate, Barabanki. 

2. Chif Law Officer, UPPCB, Lucknow. 

3. Regional Officer, UPPCB, Lucknow. 

Chief Environmental Officer, Circle-5 

-12 t, fergai ure, 
reR, TETT-226010 

-info@uppcb.com 
datIgT-www.uppcb.com 

TC-12-V, VibhutiKhand 

Gomti Nagar, Lucknow-226010 
e-mail: info@uppcb.com 

Web site www.uppcb.com 
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Subject: Joint Inspection report in compliance to the order passed by the 
Hon'ble NGT on Dated 17.06.2022 in O.A No. 343/2022 Sunny 
Pratap Singh Vs State of U.P. 

As per the above a combined inspection was conducted by the under 

signed on dated 17.06.2022. During the time of inspection brick kiln owner Sri 

Rajesh Kumar Vema was present. The facts that were found at the time of 

inspection are as under 

The brick kiln is established and operational in Vill and Post Tezwapur, Block 

Trivediganj, Tehsil- Haidergarh, District- Barabanki. As per the writ petition 

filed in the Hon'ble Court the complainant has filed the complaint against 
Pradhan Brick Field (P.B.F) Vill and Post Tezwapur, Block- Trivediganj, 
Tehsil Haidergarh, District- Barabanki. while Pradhan Brick Field (P.B.F) is 
the trade name. As per the office record the name of the brick kiln is M/s 

Ramshanker Brick Field Vill Tezwapur which is established and operational

since 1997 at the above location.

Ms Ramshanker Brick Field Vill Tezwapur produces approx 25000 Bricks per 
day using soil, sand, water as raw material, having 23 no. of Payas in the brick 

kiln. Appox 4-5 ton per day of coal is used as fuel in the brick kiln. 

Gravitational settling chamber along with 115 Feet stack is established as a Air 

Pollution Control system. 

3 The consent to operate under Air Act has been granted to the brick kiln till 

dated 30.09.2024 by the state board as per the letter dated 19.10.2019 and the 

first consent to operate under Air Act was granted to the brick kiln in the year 

1997. (Anexure-1) 
Brick kiln has submitted the analysis report dated 11.04.2022 of the 

gaseous emission generating from the stack from approved laboratory M/s Ultra 

Testing and research laboratory. The observed parameters of the Analysis report 

are found as P.M-218 Mg/NM°', SO- 16 Mg/NM', NOx- 42 Mg/NM' and C0 
112 Mg/NM". All the parameters were found as per the norms. (Anexure-2).

ALU 
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5 During inspection the facts which were found are as follows:- 

East direction- M/s Shanker Brick Field at 350 Meters, Purwa of Vill 

Ghisaa and Mazaraa of Tezawapur at about 900 meters. 

950 meters. 
West Direction- Vill Maroofpur at about 

South West Direction- Vill Tezawapur at about 500 meters. 

Vill Jaskapur at about 750 meters. 

Vill Baddapur at about 500 meters. 

South East Direction- M/s Vindhyawasini Brick Field at 200 Meters. 

North Direction-

South Direction- 

6 Brick kiln is established and operational since year 1997 as per the former 

guideline of Zila Panchayat Parishad, During inspection it was found that the 

brick kiln is established as per the guide line of Zila Panchayat Parishad, Zila 

Panchayat Barabanki has issued receipt of the license fee to the brick kiln and 

mining department has issued license to the brick kiln. Brick kiln is also 

registered with the GST. (Anexure-3). 

7 In writ petition complainant has said that due to the operation of the brick kiln 

causing air pollution is effecting the health of the population existing near the 

brick kiln. During inspection the complaint cannot be verified. 

Inspection report submitted for further necessary action. 

2- 
(Surendra Viswakarma)(K.shiteshPatel) 

Asst Scientific Officer S.D.M 

Haidergarh 
Barabanki 

U.P.Pollution Control Board 

Lucknow 

RerT-TNrast 

- 2 
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Annex ure- 
UP Polution Control Board 

GONSENT ORDER 

Dated: 19/10/2019 Ref No. 
675.87/UPPCB/Lucknow(UPPCBROVCTO/ai/BARABANKI/2019 

Shri RAJESHKUMAR VERMA 

M/s MS RAM SHANKAR BRICK FIELD 

Village- Tejwapur Post- Tejwapur Tehsil- Haidergarh Barabanki,BARABANKI,225001 
BARABANKI 

Consent under section 21/22 of the Air (Prevention and control of Poliution) Act, 1981 (as amended) to M/s. MS RAM SHANKAR BRICK FIELD 

Dated: 19/10/2019 
Neierence Application No. 6070124 

With reference to the application for consent for ermission of air pollutants from the plant of M/s MS RAM SHANKAR BRICK FIELD. under Air Act 1981. It is being authorised for said emissions, as 
per le standards, in environment, by the Board as per enclosed conditions . 

his consent is valid for the period from 01/10/2019 to 30/09/2024 
inspile of the conditions and provisions mentioned in this consent order UP Pollution Control Board Teserves its right and powers to reconsider/amend any or all conditions under section 21 (6) of the 
Air (Previntion and Conirot of Pollution) Act, 1981 as amended. 
his consent is being issued with the permissian of cGapetent authority . 

Dr Ram litalysigneday
Dr Ram Karan 

Date 2019.10.24 
1721:41 +05 30" 

For and on behalf of U.P. Pollution Control Board 
Karan 

Regional Officer, Uttar Pradesh Pollution Control Board, Lucknow-226010

nclosed: As above 
irnitiorn of consent): 

Chief Environment Officer, Circle5.Utar Pradesh Pollution Control Board, TC-12V, Vibhui 
Digitaly signed by 
Dr Ram Karan 

Date: 2019,10.24
17:22:20 +05'30 

ihini, Comti Nagar. Lucknow- 226010. Dr Ram 

Karan 
Regional Officer, Uttar Pradesh Pollution Control Board. Lucknow-226010
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U.P. Folution Controi ßoard .t t 
*** 

** Dated: 19/10/2019 - -

CONDITIONS OF CONSENT 

This consent is valid only for the. approved production capacity of 18000 ENT/DAY. 

This consent is valid only for products and quantity mentioned above. Industry shall obtain prior 

.ADprOval betore making any modification in product/ process /fuel/ plant machinery failing which 

The maximum rate of emission of flue gas should not be more than the emission norms for the 

stacks. 

consent woukd be deemed void. 

S(al 
-

3tb) Air Pollution Source Details. 

Air Pollutio Source Details 
Type of Fuel Stack No. Parameters Height -

Air Polution 
Source 

brick kiln 

S.No 

115 ft Particulate 
Matter 

coal,wood 

he emissions by various stacks into the environnent should be as per the norms of the Board 

Emission Quality Details Detail 
Stack Nio Paraneter Standard S.No 

Quantity of other pollutants should also be as per the norms prescribed by the Board/MOEF & CClor 

otterwise mandatory 
The equipment for air pollution control systen and monitoring .as proposed by the industry and 

approved by the Board should be installed in their premises itself . 

The modification or instalation in the existing pollution control equipments should be done only by 
prior approval of Board 
The operation of air pollution controB system and maintenance be done in such a way that the 
quantity of polhutants should be in accordance with the standards prescribed by the Board/MoEF & 
CClor otherwise mandatory 
Unit should do provisions for fugitive emissions chimney/stack as per the norms of the Board/MOEFF 
& CC/or otherwise mandatory 
The unit should submit the stack emissions monitoring report within one month from issuance of 
consent order aBong with the point wise compliance repórt of the consent order. Further quarterldy 
monitering report should be submitted 

1 

. 

. 
Specific Conditions: 

***** -
* 
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On the basis of observations made in Inspection report of M/S RAM SHANKAR BRICK FIELD 
Village-Tejwapur Post- Tejwapui ereiialdergarh Barabanki,BARABANKI,225001 
Rrecommended for grant of conditdonal consent TAir) for up to period of dated 30.09.2024 with 

following special conditions 
1. Brick Kiln shall ensure adequate plantation and green belt within the premises. 
2.Brick Kin shall obtaln prior approval before making any modification in productprocess 

fuel/plant machinery. Failing which consent would be deemed void. 
3. Brick Kiln shall abide by directions given by Hon'ble Supreme Court High Court, Natlonal Green 
Tribunals, Central Polution Control Board and Uttar Pradesh Pollution Control Board for protection 

nd safeguard of environment from timne to time. 
4. Brick kiln should fully comply the conditlons mention in environmental clearance Issued by 
District Level Environment impact Assessment Authorlty (DIEAC). 
. Brick kiln shall not use hazardous waste like spont organtc solvent, olly residue, pet coke, filter 
press cake, and other wastes like plastic, nubber, leather cutting etc. shall not be used as fuel. 
6. Brick klln shall provide permission to this affce issued by Zila Panchayat and Mining Department 
within two month from date of issue of this consent to operate. 
7. Brick Kiln shall be operated in such a manner that ambient air quality should not be adversely 

llected. 
8. The brick kiln should ensure full compliance of preseribed emissionstandards as notified by 
Ministry of Environnent and forest, Government of India via serial no. 74 of Schedule-l in 

notification no. GSR 543(E) dated 22.07.2009 issued under Environment (Pratection) Rules, 1986. 
9. Fhe brick kiln should comply the notificationissuedunder the Environment (Protection Act, 
1986. 
10. The brick kiln should installed lighting arrestor as per the PWD norms or any other standard 

gn for brick kiln to avoid the damage to stack caused due to lighting attack. 
1.Compliance report of this consent order must be sent to this office within two months. 
12. Ash content should be used for low lying land filling in a scientific manner. 

13. The brick kiln should regularly operate and maintain Air Pollution Control System (APCS) so 

that it meet stipulated emission standard. 
14. Stack emission monitoring test should be carried out from Environment (Protection) Act, 1986 
approved laboratory/NABL laboratory by the brick kiln and submit monitoring report to the Board 
within two months. 
15. The Brick Kiln on conversion of natural draft to induced draft Brick Kilns (with rectangular kiln 
shape and zig-zag brick setting) in seasion-2019-20 and zig-zag conversion compliance report must 
e sent to this office within two months. 
16. The Brick Kiln should be paved with the bricks to minimize the fugitive dust emissions from the 

Brick Kiln operations. 
17. The Brick Kiln fine dust not to accumulate all around the Brick Kilns. 
18. Brick Kiln is directed to use minimum 20% Bio briquettes as a fuel with coa. 
19. Location of the cstablishment shall be as shown in the drawing attached. No changc or alteration
o the above shall be made. 
20. Unit shall submit Sack Monitoring Report in every season from approved laboratory
21. The operation of Brick Kiln should be in such a manner that no any adverse impact on the 
cnvironmentand public in surrouncing.
22. Balance consent fee will be payable if found so. 
23. Brick Kiln shall ensure adequate plantation and green beBt within its premises. 
24. The Board has rights to revoke the iasued consent if industry found in non compliance of the 
conditions during sudden inspections.
25. Use of water for domestic purpose, domestic effluent generation and its discharge is treated via 
Soak pit/Septic tank. 
26. For renewal of the consent in case of continuance of emission/operation of the brick kiln, 
application in the prescribed form shall be submitted through the web portal for Online Portal 
System 2 months prior to the date of expiry, 
27 The brick kiln must properly install Air Pollution Control System (APCS) of natural draft to 
induced draft Brick Kilns (with rectangular kiln shape and zig-zag brick setting) so that it meet 

stipulatedemission standard.
28. Brick Kiln shall abide by directions given by Hon'ble High Court under consideration writ no. 
26525(MB) of 2008 for protection fruit belt area and safeguard of environment from time to time. 

1sed with the permission of conmpetent authority . 
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Dr Ram Dr Ram Karan 

ate: 20190,24 
T723:14 +0530 

Tir and on belialf of U.P. Pollution Control Board **** ** ******* *** 
*** 

Regianal Oices, Uttar Pracerh Pollution Control Board, Luckaow-226010 
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AnnaKUre- 2) 
ULTRA TESTING & RESEARCH LABORATORY 

(An ISO 9001:2008 Certified & NABL Aceredited Laboratory) 
Certificate No.: TC-8198 

Laboratory: C-43, Sector-88, Phase-11, Noida, UP 
Ph. No.: 0120-6540578, +91-9971912476, 9350952231 

Website: htto://www.ultralabnoida.com. E-Mail: ultraresearchlab@umail.com 

Ultra Lab 

TEST REPORTS 
Stack Emisslon Analysls 

Issue Date: 17/04/2022 
Issued To MWS RAM SHANKAR BRICK FIELD 

GATA NO. 437, 446, 464 
VILLAGE& POST-TEJWAPUR, 
TEHSIL-HAIDERGARH, 
DISTRICT-BARABANKI 

Sample Drawn On 
Time of Sampling 
Analysis Duration 
Ambient Temperalure (°C) 
Stack Temperature (°C) 

11/04/2022 
30 Minutes 
12/04/2022 To 15/04/2022 
38.4 
192.0 

Source of Emission Stack Attlached to Brick Klin 
Capacity 
Diameter of Stack (m) 
Height of Stack from grournd level (m) 
Type of Stack 

Type of Fuel Used 

Fuel Consumption 
Average Velocity of Flue Emission (m/sec) 

3.0 
31.0 

BRICKS 
WOOD, COAL & Bio Briquettes 

18.8 

Control Measures APCS 

Remarks (if any) 
RESULTS 

Test Method Parameter Result Unit Limit as per 

EPAct: 1986 
250 

S.No. 

IS:11255 (Part-1) 
IS:11255 (Part-2) 
IS:11255 (Part-7) 

USPEA Method No.- 
10/IS 13270 

218.0 Particulate Matter (PM 
Sulphur Dioxide as (SOx 

Oxides of Nitrogen (NOx) 
Carbon mono-oxide (CO) 

mg/Nm3 
mg/Nm3 
mg/Nm3 
mg/Nm3 

1 
16.0 

42.0 
112.0 

End of Report 
Note: 

1. The results ghven above are related to Ihe lested sample, for vatious paramelers, as observed at the time of sampling. The cuslomer 

asked for the above losts only. 
This test report will not be used for any publicitylegal purpose. 

3. The test samples wil be disposed-of after wo weeks from the dale of issue of tesl repor, unles unti specifed by the customer. 
2 

For ULTRA TESTING & RESEAENROA BORATORY 

Checked By 
G-43 

E-11 
ho diVetkA 

(Autho SNG Nito 
bHAS 

Assuring you of best our servlces at all times 
ATORP 
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